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with the scheme for assistance to industrial 
oo-operatives framed by the Ministry of 
Industry. The loans are admissible at con-
cessional rates of interest and are repayable 
in easy ins talments. 

Apart from the scheme for loans, other 
rehabilitation assistance schemes like the 
educational assistance, settlement on land, 
alternative employment through Employment 
exchanges, allocation of 3·wheeler scooter 
rickshaws, etc., also continue to operate for 
the benefit of displaced goldsmiths. 

(.c) Does not arise. 

Tarl!fllts for Inveltment In Pri .. te and Public 
Sectors during the three Annual Plans 

9306. SHRI SmVA CHANDRA .THA: 
Will the Minister of FINANCE be pleased 
to state: 

(a) the total targets (or investment in the 
private and public sectors, separately, under 
the last three Annual Plans ; 

(b) the actual investments by both the 
sectors,separately. under the Annual Plans ; 

(c) the actual profits, before and after 
taxation, of the private sector during that 
period; and 

(d) the profit and losses in the public 
sector during that period? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI) : (a) In the three Annual 
Plans for the years 1966-67. 1967-68 and 
1968-69, targets for investment in the public 
and private sectors have not been indicated. 
However. the targetted total plan outlay fixed 
for the public sector was R •. 2081 crores in 
1966-67, Rs. 2246 crores in 1967-68 and Ro. 
2337 crores (including Rs. 140 CIOres for 
foodgmins buffer stock operation) in 1968-69. 

(b) No estimates of investment in the 
private sector during the last three Annual 
Plan. are available. In the case of public 
sector, the investment is broadly estimated to 
be Rs. 1805 clores in 1966-67, Rs. 1830 
crares in 1967-68 and Rs. 1915 crores in 
1968-69. The Planning Commission has 
estimated that the overall rates of investment 
in the economy during the years 1966·67, 
1967-68 .and 1968-69 is likely to be of the 
order of 9%,8% and 9% respectivel)' of 
~ .na.t.ional illoome. 

(CI No estimates of the actual profits 
before and after taxation in the private sector 
are available for the period so far. 

(d) The working results of the Central 
Government Industrial and commercial 
undertakings amounted to a net loss of Rs. 10 
crores in 1966-67 and a net loss of Rs, 35 
crores in 1967-68, after providing for deprecia. 
tion, interest and taxes. The figures for 
.ftl68.69 are not yet due. 

Geologica I Surny of India, Cakatta 

9307. SHRI JYOTIRMOY BASU 
Will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
he pleased to state : 

(a) the Dumber of buildings occupied by 
the Geological Survey of India in Calcutta ; 

(b) how many of them are rented 
buildings ; 

(c) the amount of rent monthly paid each 
owner; 

(d) the names of the owners; 
(e) whether Government have 

proposal UDdec consideration to shift 
decentralise the Headq uarters ; and 

(f) if so, the reasons therefor? 

any 
a part! 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI JAGANATH RAO) : (a\ Ten. 

(b) One. 
(c) Rs. 95,579!-per month. 
(d) Mis. Ratnakar Buildings Ltd .• 4, 

Chowringhee Lanc. Calcutta. 
(e) There have been certain proposals to 

shift certain units of the Geological Survey 
of India outside Calcutta but no shifting is 
likely to take place in the near future. 

(f) Does not arise. 

Loans to Indian Iron and Sttel Compan, Ltd. 

9308. SHRI VISHWA NATH 
PANDEY: 

SHRI PRAKASH VIR 
SHASTRI: 

SHRI BIBHUTl MISHRA : 
SHRI VALMIKI CHOUDHARY: 

Will the Minister of FlNANCE be pleas· 
ed to state: 

(a) ~ r it .. a fact that ~  




